Written Answers

The Minister of Mines and Metals
(8hri 8. K. Dey): The matter is still
under consideration.

Badli Industrial Estate

1132, Shri Rameshekhar Prasad
Singh: Will the Minister of Industry
bec pleased to state:

(a) whether it is fact that Gov-
errment are charging ‘‘economic
rent” from the industrial units loca-
ted in the Badli Industrial Estate
(Delhi) for the past two years;

(b) if so, whether Government pro-
pose to allot sheds on hire-purchase
basis to these units;

(c) if not, the reasons therefor;

(d) whether Government have re-
ceived any representation from these
urits to decrease the rent they have
hitherto been paying; and

(ey ¥ so, the reaction of Govern-
ment thereto?

The Minister of Industry (Shri D.
Sanjivayya): (a) Yes, Sir.

(b) The matter is under considera-
tion.

(c) Does not arise.
(d) Yes, Sir.

(e) The matter is under considera-
tion.

Badli Industrial Estate, Delhi

1138. Shri Rameshekhar Prasad
Singh: Will the Minister of Industry
be pleased to state:

(a) whether Government have re-
ceived any applications from the units
working in Badli Industrial Estate
Delhi for making provision for extra
land in order to expand their indus-
try; and

(h) it so, the reaction of Govern-
ment thereto?

The Minister of Industry (Shri D.
Sanjivayya): (a) Yes, Sir.

FEBRUARY 25, 1066

Written Answers

2478

(b) The land mear about has not
been developed so far. Steps are
being taken to develop 36 acres of
additional land adjacent to the pre-
sent Badli Industrial Estate, Appli-
cations of these units will be given
due consideration at the time of al-
lotment of land after it has been
developed.
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Medical Facllities to Servants of
Rallway Employees

1133, Shri Rajdeo Simgh: Will the
Minister of Rallways be pleased to
state:

(a) whether it is fact that under
the present rules, servants of Railway
employees are allowed to get free
medical treatment in Railway Hos-
pitals but this facility is not-allowed
to their old parents as in C.G.HS.
except the widowed mother; and

(b) if so, whether Government are
considering to extend this benefit to
them?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a) Yes. Private servants of
railway employees, who are covered
by the relevant pass rules, are eligi-
ble for medical facilities limited only
to outdoor treatment in railway hos-
pitals.
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Import of Cottom and Silk

1137. Shrimati Renuka Ray: Will
the Minister of C be pl d
to state:

(a) whether it is a fact that the-
restrictions imposed on the import of
certain types of cotton and Silk have-
affected the textile industry; and

(b) if so, to what extent?

The Deputy Minister in the Minis-
try of Commerce (Shri Shafl
Qureshi): (a) The restrictions on the-
types of cotton and silk to be impor-
ted have not affected the textile in-
dustry.

(b) Does not arise.

Indian Engineering Consultants
for Bokaro Steel Project

1138. Shri M. Rampure:
Shri P. C. Borooah:

Will the Minister of Iron and Steel
be pleased to refer to the reply given:
to Short Notice Question No. 7 on the
8th December, 1965 and state:

(a) whether Government have since:
arrived at a decision to associate more
steel and engineering consultants from
within the country with the Bokaro
Steel Plant Project; and

(b) if so, Government’s decision in
the matter and the Soviet collabora-
tor’s view in this regard?

The Minister of Iron and Steel
(Shri T. N, Singh): (a) and (b). As
has already been stated in reply to
Short Notice Question No. 7 in the
Lok Sabha on the Bth December, 1965,





